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Railway Accidents incladia& Deran-
Dieats clurinc the last three montha 

.2511. SHRI G. M. BA."'lA'IWALLA: 
SHR.I RAM A\VADH: 
SHRI .•\MARSINH RATHAWA: 

Will the Minister of RAIL WAYS be 
pleated to state: 

(a) the number of peopk who diu! or 
wer~ injured, and the amount of damage 
caused to the railways in money; 

(b) the ~neral c.aus~ for these acci-
dents, details of enquiry instituted and 
whether any sabotage was discovered 
or suspected; and 

(c) th~ compensation paid to the 
victims of the Railway accidents includ-
ing dcrailm<"'nts during the last three 
months in each of the railway zones? 

THE DEPUTY MININSTER IN TilE 
MINISTRY OF RAIL\\'AYS AND IN 
THE DEPARTMENT OF PARLIA· 
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) In the train accidents 
which occurred during the period August 
to October, 1g8o, 86 persons were killed 
and ~70 injured. The cost of ~ 
to railway property involved therem 
baa been estimated at approximatcJy 
RJ. 2,50,00,000. 

(b) The causes including prima facie 
causes of these accidents are as under : 

(i) Failure of railway staff 

(ii) Failure of persons other 
than railway staff 

(iii) Failure of equipment 

(iv) Accidental 

(v) Cause could not be 
established 

77 

(vi) Causes not yet finalised 6o 

Total 261 

Whik 1 1 train accidmta have been 
enquired into by Commis-'lionen of Rail-
way Safety, who are a statutory autho-
rity functioning under the admini'ltrative 
control of the Mini'ltry of Tourism & 
Civil Aviation, the rest were enquired 
into by the re!'.pectivc railway admini-
strations at various l~vels depending 
upon the nature of the individual acci· 
dents. 

None of the train accidents which 
occurred during Augu.'t tQ October, tg8o 
is rCJ>Qrted to have been caused by sabo-
tage. 

(c) N'o compensation has so far been 
paid, under Indian Railways Act, t89o 
to the victim.'! of train accidents that 
occurred during the la'\t three months • 
The compensation will be decided by the 
Claims Commis-sioners to whom claim 
applications can be preferred within a 
period of three months from the date 
of occurrence of the accident who may, 
on good cause shown, also alJow qy 



..................... VWt Abroad 

351lZ. SHRI G. M. BA."'JA1WALLA: 
SHRI P. M. SAYEEO: 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NAR.ASIMHA 
RAO) : (a) The following countries were 
visited by me after the end of the Jat 
seuion ot Parliament : Bangladesh, USA, 
V enezuda., Cuba, Mexico Yugosla~ 
Austria and Lebanon in that order; 

(a) the countries viaited by him after 
the end of the last Session; (b) and (c). The required information 

in the statement attached hertwith. 

(b) the purpose of the said visits; 

(c) the agreements arrived at and/or 
beaefita acaWng from the said visits; and 

(d) The total expenditure on these 
visits was Rs. 3,3f!,too·oo {approx.). 

Statement 

T/&1 jlur/Josl of t1&1 F~rrii'J Mirsislw' s uinls abroad si~ 1111 con&lusian of 
1M Third Slrsion of th1 Vlllh L.k Sahha and the agr~s 

Gt'f'iNl at Gild/or ,.,..fils At#ui'llg from such ui s ils 

----------------------------------
Sl. No. Nun': of the country 

viaited 
Purpose of visit 
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1 Bangladesh . . The visit was at the invitation of 
( 16-8-Bo to 18...S-8o) Bangladesh Foreign l\{inister. ex-

tensi~ discussions were held with the 
Banglackah leaders on international 
and bi'ateral matter. Important 
bilater'<Xi iaues were rovered in 
particular detail. 

Agreements arrived at 
and/or benefits accruing 

from the visit 

4 

The vi.si t provided a fur-
ther impetus to the 
Indo-Bangladesh re-
lations and hdped the 
two sides to better 
understand each othen' 
vi(W pointa. 

ll U.S.A. (21-8-So to Toattendtheapeciabeuion of tbeUN Presented India's views. 
st5-8-8o). · General Anemblf on Economic De- On global round of 

velopment. negotiations etc. 

·; Veneznela (~-8o 
to a7-8-8o). 

Th~ visit to Venezuela was p-:tid as Di.scusaed India's C'it 
apecialemissaryofthe Prime ~linisttr, quirements. 
to convey a msagc fOl"Dl the Prime 
Minister to the Venfzue\an President 
Luia Herrera Campins and to discuss 
oil matters with Venezuelan leaders. 

4 U.S.A. (~ to To attend the 35th Session of th~ UN Presen~d India's view 
f-ro-So & 9-ro-8o) ~neral Assembly in New Y~. point in the world body 

oa varioua inter-
national matters of 
interest. 

5 CUBA (5-10-8o to Bilateral talks 
7-to-So). 

6 Mexico (7-10-80 
9-lo-8o) 

to Bilateral talb as well aa for a Regional 
confen:nce of Heads of Indian Mis-
sions in Latin .AmeriA:an countries. 
(Such oonferenoca arc a regular fea-
ture with this Miniatry and an: heW 

Bilateral and international 
ilsues including India's 
f!'COilO.miC and comzner• 
cial relations with these 
COWl tries wen- di5cuJscd 




